
RAJYA  SABHA [7 May, 2003] 

(a) whether it is a fact that ground water level is depleting in many parts of 

Karnataka State for the past three years; 

(b) the details of amount released under Prime Minister's Gramodaya Schemes 

to augment the ground water resources for the past three years in the State; and 

(c) if so, furnish the details of artificial recharge structures built in the State, 
under the Rural Water Supply Schemes ? 

THE MINISTER OF STATE IN THR MINISTRY OF RURAL 

DEVELOPMENT (SHRI ANNAS AHEB M. K. PATIL): (a) Yes Sir. 

(b) The details of amount released under Prime Minister's Gramodaya 

Schemes for Drinking Water for the last 3 years to State Government of Karnataka is as 

follows :— 

(Rs. in lakh)  

State          ACA         Release    ACA         Release     

Allocation                   Allocation  

                 2000-01                    2001-2002 

ACA         Release 
Allocation 
2002-03 

Karnataka   1127.00       1127.00     1127.00        1127.00 1200.00       1200.00 

(c) The details are not maintained at Central Government level as it is a State 

subject. 

1AY beneficiaries in Uttaranchal  

4932.    SHRI HARISH RAWAT : Will the Minister of RURAL 

DEVELOPMENT be pleased to state: 

(a) the amount spent district-wise, year-wise under Indira Awas Yojana in 

Uttaranchal from its inception till date; 

(b) district-wise number of poor people of the State benefited out of the above 

Yojana during the said period; and 

(c) steps taken so far by Government for providing basic amenities in House 

being constructed under IAY in the State ? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL 

DEVELOPMENT (SHRI U.VKRISHNAMRAKJ). (a) to(c) The amount spent district-

wise/year-wise and number of people benefited under the Indira Awas Yojana (IAY) in 

the State of Uttaranchal since creation of the State in 2000-2001 till date as per information 

received from the State Government is indicated in the statement enclosed, (see below). 

Under the Scheme, Sanitary latrine and fuel efficient smokeless chulha, are integral part 

of the IAY house. 
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Statement 

Statement showing District-wise amount spent and number of people 

benefited under Indira Awas Yojana (JAY) in Uttaranchal till date 

(Rs. in lakh)  

SI   Name of. 
the No. District 

 2000-2001 2001-2002 2002-2003* 

 Amount 
spent 

No. of 
people 
benefited 

Amount 
spent 

No. of 
people 
benefited 

Amount 
spent 

No. of 
people 
benefited 

1             2 3 4 5 6 7 8 

1. Almora 69.95 479 110.40 561 145.48 697 

2. Bageshwar 14.23 130 28.81 161 53.62 330 

3. Chamoli 57.06 335 42.40 326 169.80 840 

4. Champavat 8.07 84 18.96 78 34.67 173 

.5. Dehradun 118.55 425 215.57 1279 144.96 1150 

6. Haridwar 265.13 1771 389.49 2043 370.48 2113 

7. Nainital 1099.00 7053 1177.99 4190 539.69 1858 

8. Pauri Garhwal 123.83 681 133.63 732 214.96 1389 

9. pithoragarh 86.05 184 40.61 295 121.02 790 

lO.Rudraprayag 241.02 1121 15.18 82 81.92 211 

ll.Tehri Garwal 49.76 263 48.68 262 88.72 568 

12.Udhamsingh 
           Nagar   

92.21        706 134.79 723 109.13 578 

13 Uttarkashi 74.94 543 108.24 513 222.68 1102 

TOTAL 2299.80 13775 2464.75 11245 2297.13 11799 

*Provisional 

Poverty alleviation in rural areas 

4933. SHRI DARA SINGH CHAUHAN : Will the Minister of RURAL 

DEVELOPMENT be pleased to state: 

(a) allocation, release and expenditure of various poverty alleviation 

programmes in rural areas during each oflast three years i. e. 2000-2001,2001-

2002 and 2002-2003, State-wise; 

(b) the norms of allocation and release made under each of the programmes; 

(c) whether in view of the highest percentage of population below poverty 

line in U P and Uttaranchal compared to other States of the country, whether any 
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